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Request from AP. Government for
condoning loang of small farmers

8471. SHRI ANANTHA RAMULU
MALLU. Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether any request hag been
made to the Union Government by
the State Government of Andhra
Pradesh for permission from the Re-
serve Bask of India to condonp the
loans of small farmerg who have bor-

roweg from co-operative institutions;

(b) if so, the details regarding the
amount of the loan involved in this
regard; and

(c) whether Government have
granted the permission accordingly?

THE MINISTER OF STATE 1IN
THE I}HNIST’RIES OF AGRICUL-
TURE AND RURAI, DEVELOPMENT
(SHRI R. V. SWAMINATHAN): fa)
No, Sir,

(b) and (c¢). Do not arise.
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